5929 B.O.H.

Shri Yallamandas Reddy: Sir, I
would draw your attention to the con-
tinuous promise made by the Leader
aof the House,

Mr. Speaker: I have noted it; I
have appreciated that and I have ask-
ed them. What does he want of me
now?

Shri Yallamanda Reddy: Please
allot 15 minutes in the evening. 30
lives have been lost. There is shoot-
ing . . . (Interruption).
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Shrimati Vimla Devi: We want a
discussion to be brought up today.

Mr, SBpeaker: The hon. Member
does not listen,

Bhrimati Vimla Devl: Why should
you be angry?

Mr, Speaker: That was never im-
puted to me earlier that I was angry
with a lady.
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Shrimati Vimla Devil: I am the
only lady with whom you are angry.

Mr. Speaker: She should not think
that. Rather, 1 have the complaint
that she gets angry with me.

Shrimati Vimla Devi: I am mnot
angry. Let him say that it will be
discussed today. We have waited too
long.

12.30 hrs.
PAPERS LAID ON THE TABLE

NoTIFICATION UNDER EssentiaL Com-
mobrTiEs Act, 1955.

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Sh]qde): I beg to lay on the Table
a copy each of the following Notifica-
tions under sub-section (6) of section
3 of the Essential Comimodities Act
1955: —

(1) G.S.R. 1761 published in Gaz-
ette of India dated the 18th
November, 1966,

(2) The West Bengal Husking
Machines (Control) of Opera-
tion) Order, 1866, published
in Notification No. G.S.R. 1762
in Gazelte of India dated the
18th November, 1966.

(3) The Maize Zone (Movement
Control) Order, 1966, publish-
ed in Notification No. G.S.R.
1763 in Gazette of India dated
the 18th November, 1966,

(4) The Imported Foodgrains
(Prohibition of Unauthorised
Sale) Amendment Order, 1968,
published i Notification Neo.
GSR. 1806 in Gazette of
India dated the 26th Novem-
ber, 1966.

[Placed in Library. See No. LT-
7431/68],



